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(c) The question of recognition would 
be decided on receipt of complete in* 
formation from the association.

Facilities for Reaewal ol T.V. Licanee

8338. SHRI NATVERLAL B. PAR* 
MAR s Will the Minister of COMMUNI
CATIONS be pleased to state:

(a) whether the facilities have been 
created in some post offices in Delhi 
where T. V. owners can get their licenses 
renewed by paying requisite fee; and

(b) if so, the number of such post offices 
as the number of licences renewed during 
1078 through these post offices with the 
names of the post offices and the number 
of such licenses issued by each ?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI NARHARI PRASAD SUKHDEO 
SAI) : (a) Facilities for issue of T.V. 
licences arc available at all post offices in 
Delhi.

(b) Number of such post offices is 331. 
A  list showing the names of such post offices 
and the number of T.V. liccnces issued by 
these post offices is laid on the Table of the 
House. [Placed in Library Ste No. LT- 
2209 / 78] 1,55,341 TV  licences have been 
issued from 1st January to 31st March, 
1978.

Coloured Disktfs by Homoeopathic 
Manufactures

8339. DR. BHAGWANDAS RATHOR: 
Will' the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state s

(a) whether coloured diskets prepared 
by the Homoeopathic manufacturers am* 
ount to medicines and their use may retard 
the Homoeopathic actions expected by 
the Scientific treatment;

(M what action Government propose 
to take to ban the doubtful drugging 
through these coloured diskrts, permitting 
the pure sugar cane white dhkets instead 
to ensure proper action of the Homoeo
pathic treatment; and

(c) measures to be taken to penalise 
Homoeopathic manufacturers who manu
facture against the ‘Organon of Medicine* 
accessories and medicines resulting into 
health hazard ?

THE MINISTER OF STATE IN TOE 
MINISTRY OF HEALTH AND FAMI- 
LY WELFARE (SHRITAGDAMBI PRA
SAD YADAV) s (a) 'f te  Homoeopathic 
system does not permit the addition of

colours in Homoeopathic medicines. As 
such the use of coloured disleets cannot be 
called Homoeopathic medicines.

(b) and (c). The matter it being ex
amined by the Drug Technical Advisory 
Board, under the Drugs & Cosmetics 
Rules, 1945 .
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News Item “Caroll’s statement »ot 
true says GBP*

8341- SHRI C. K . CHANDRAPPAN :

CHOWDHRY BALBIR SINGH; 
Will the Minister of HEALTH AND 

FAMILY WELFARE be pleased to state :

(a) whether Government's attention 
have been drawn to the news item app
earing in the Indian Express dated the 14th




